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72N VASANTDADA SUGAR INSTITUTE

IE=Ersy  Manjari Bk, Tal. Haveli, Dist. Pune 412307.
Ph.: 020-26902316/26902286 Website : www.vsisugar.com

0 WOrks

Name Of Works
Proposed Construction of advance Photoperiodic and Speed
Breeding Facilities for Sugarcane at VS, Pune
Construction of Civil works in the Alcohol Technological Park at
Manjari Campus
Providing and fixing Aluminum partition in production unit at
Godown shed for Microbiology Section.
From the reputed / registered Government / PWD Civil contractors
or having bid capacity equivalent amount of work can apply for
tender which is on item Rate/percentage basis.
® NOTE : For Detailed tender notice please visit MKCL Website :
https://sug: .sets.co.in Al right to reject any or all
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Regional Office, Ahilyanagar
Plot No. 3, 4, 8 &9, 1st Floor, Near
Nagapur Bridge, Nagar-Manmad Road,
Nagapur, Ahilyanagar - 414111,

SALUTE THE SOLDIER

GORKHA RIFLES
Ludian Army and 11 Gorkba Rifles Salutes its brave
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w R T G | 4~ s | ' . .
- T R ot i vl -\ 07200195 [statned fatal bl sy m a Feree
e @ T e, uction Details :- * 28081998 [encounter with militauts in area of
FraRRefter e . )€, 233, 30¥, 304, Make, Model Name & Nameof | Vehicle Hypothe- | Reserve | EMD L andipur  (J&K) and made
308, 30U, 30¢ + 303, 3¥0, 38¢, 3¥R T, i - %. 4,300/~ Number cated with & DD Price (InRs.) | And Mobile No. ultimate sacrifice in the line of f““y
340, ST ST, 1. ATaw, 1. qor 9,20,86,0¢,¢33/~| 3,00,000|  (Sf.vw. 8 .77) and Vehlcle No. | Payable favoring | (InRs. e eneral and s of Border
s T (hewdam) | /- Remacerar [ Vake: MAHINDRA AND MAHINDRA N, HIRA [ Union Bark of Incia, | 166,000.00 | 1660000 | W Abhishek e e e gl
Bt e i BT v Se Hodel: JEETO X7-16 881V, DIESEL BABU KAVBALE|  Kurduwadi (RsOne | (Rs.Sinaen | Mob-9765403717 balidan Diwae. On this dey, e suscained
e e cootromon e | e o B S e
ixty Six 28.08.1989 [militan in f Aliwal, Punjab and
e g oo Afew Reeear e aren ¢ -3 @ e Engine No: UEKIGAD803 Thousend) | made iimate snerfice in e ine o duty
st T e/~ Reg No. MH 45 AF 3615 > encral and & s of Borde
N HEAD Dircetor General and all Ranks of Bord
P FfEa-9 K CONSTABLE |Security Force remember its gallant
T ERair @ AR e DEONIS  ljawan Head Constable Deonis Xalxo on
R. 3¢.0¢.203 -9 L 00PM.  Dal . 39BN £6p |his Balidan Diwas. On this day, he made
Pl Vehicle St , CiilHudco, Ganesh Chowk, Savedi Road, Hamidnagar Compound, J{ 07081964 - [ultimate sacrifice while on operatiousl
Anilyanagar 414003, Conac msmm 7077707313, 28.08.2000_|quty in area of BOP Maluchak, Jammu

Date and fime of Aucti

-At3.00 PMon 30/09/2026.

CENTRAL RESERVE POLICE FORCE

Manmad Road, Nagapur, Ahilyan agar,414111,
Please note that Bank wil not be liabl for any information found wrong later Auction Process may be cancelled at any fine
ot ging o e and Bark eserves al e ghsregarcing auclon roces.

First Floor, Plot No. 3,4,8 89,

Date: 27.08.2026
Place: Ahilyanagar

the name of idder only.
Sd- Authorized Officer

Urion Bank ofIndia,
Regional Ofiice, Ahilyanagar

P Saraswat
« Bank

Saraswat CO-OP Bank Ltd.

Recovery Dept : Zone Office Kolhapur,
2127-C Ward, Bhasusingji Road, Kolhapur, 416002
Phone No. : (0231) 2644542, 2644478

(Auction Sale/bidding would be conducted only through website https://sarfaesi.auctiontiger.net)
SALE OF IMMOVABLE ASSETS CHARGED TO THE BANK UNDER THE

ON AND

E-AUCTION

SALE NOTICE

ASSETS AND ENFORCEMENT OF SECURITY INTEREST (SARFAESI) ACT, 2002.
Pursuant to Demand Notice issued u/s 13(2), the undersigned as Authorized Officer of Saraswat Co-op. Bank Ltd. has taken over Possession of
the following assets u/s 13(4) of the SARFAESI Act. Public at large is informed that e-auction (under SARFAESI Act, 2002) of the charged assets in
the below mentioned case for realisation of Bank's dues will be held on “AS IS WHERE IS BASIS”, “AS IS WHAT IS BASIS" and “WITHOUT

OF FINANCIAL

da 3iim agler
Bank of Baroda
Bank of Baroda Global Business Branch (Formerly known as
offshore. banklng unit), Mauritius through Lonavala Main Branch:
Prabhu Niwas, Near VPS High School, Lonavala, Pune- 410401
Phons—02114 273726/2736995, Mob: 8482081635, 9004303635,
E-Mail: lonava@bankofbaroda.com

POSSESSION NOTICE (for Inmovable property only)

[Under Rule-8(1) of Security Interest (Enforcement) Rules, 2002]
Whereas The undersigned being the authorized officer of the BANK OF
BARODA under the Securitisation and Reconstruction of Financial
1 ity , 2002 (54 of i
exercise of powers conferred under Section 13(2) read with rule 3 of the
Security Interest (Enforcement) Rules, 2002 issued a demand notice
dated 01.07.2025 which s also published in newspapers Financial
Express and Loksatta on 08.01.2026 where by calling upon the
Borrower/ Guarantors 1) Mis YR General Trading HK Limited
(Borrower) 2) Mr. Chanakya Arvind Dhanda (Director and Personal

RECOURSE” as specifie
Sr. [Name of Borrower, [A. Date of Demand Description of Assets 1. Reserve Price
No. |Co-Borrower, Notice IL.EMD
Guarantor/ B Possession PART A" (Descriptions of Movable Assets) 1. Bid Increment Amount
Mortgager, Type/ Dat 1] Al that piece and parcel of Non-Agricultural land measuring| !
Legal Heir ¢/ Bemand Amount 4900 Sqt. out of RS No. 108/, suated at Shinoli Budruk [ Date Time of Inspection
if applicable aluka-Chandgad, Dist- Kolhapur, owned by Prop. Mr. Pralhad
(1fapplicable) Vishwanaih Joshi of Mis. Shriram Steel and the same is| |25t date /time for EMD &
bounded as under: East - Part of R.S. No. 108/1 owned by
Laxman Desai, West- Premises of Amba Fettling works, North-| Date / Time of E-Auction
Road, South -R.S. No. 1082
HMr. Pralhad|A.2511.2024 2] All that piece and parcel of Non-Agricultural land measuring 0-| Rs.448.50 Lakh
Vishwanath Joshi . 09.6R out of R.S. No. 108/1, situated at Shinolli Budruk. Ta.| Rs.45.00lakh
(Proprietor of Mis [B.Physical/ Chandgad, Dist. Kolhapur, owned by Prop. Mr. Pralhad| oo o 50| ok
Shriram Steels) [20.08.2025 Vishwanath Joshi of Mis. Shriram Steel and the same is|———
bounded as under: East -part of R.S. No. 108/1 owned by Amba| 05.09.2026
Guarantor Cl- Rs. il,f:&w.?ﬂw; Fettling Works, West- Property of Mohan Patil 2.00 p.m. t04.00 p.m.
plus Interest and North-R.S. No. 102, South- Property of Pralhad Joshi
Sesbrand tarer [Icdenal charges. i3] Al na pece and parcelof Non-Agrculural land measuring 0 S orrSupeo Mo
Rajashri oy, "“es'”“ (You No. |11 40R |.e. 1140 Sq.mirs, GP No. 464 consisting of industrial shed | 0310
s Joshh anld are|ll’:bl: 0 measuring 401 Sq.mtrs, out of R.S. No. 108/1, situated at Shinolli| 2.00 p.m. t04.00 p.m.
B O eansing |Budru. Tq. Chandgad, Dist, Kolhapur, owneg by Prop. Mr.
Mr- i Xeuding | Pralhad the same.
is bounded as under: East - Property of Yalluppa Patil, West -
VishwanathJoshi |°F Rs. 61.54570.22 b cices of Amba Fetiling works in R.S. No. 108/, North - R.S.
o warae (@B GL|No.109. South-Premises of Divya Metal outof R.S. No. 10872
facilty) 4] All that piece and parcel of Non-Agricultural land measuring 0-
07.65Ri.e. 765 Sq.mirs, GP No. 340, consisting of industrial shed
measuring 64.10 Sq.mirs, out of R.S. No. 108/1, siuated at
Shinolli Budruk. Tq. Chandgad, Dist. Kolhapur, owned by Prop.
Mr. Pralhad Vishwanath Joshi of Mis. Shriram Steel and the
same i bounded as under: East - Premises of Shriram Steelsin
R.S. No. 108/, West- Premises of Shriram Steels In R.S. No.
108/1, North -R.S. No. 109, Seuth - R.S. No. 108/2
licable, ts, charge ety
Phaes 5

o
htps://sarfaesi.auctiontiger.net.

The auction will be conducted through the Bank's appr
e & Condifions of the said Sale/Auction, and procedure of submission of Bid/Ofer, are avallable from et website. at

\TUTORY NOTICE AS PER RULE 8(6) of SARFAESI ACT, 2002

STA
This notice also be considered as a nofice o the Borrower, Mortgagor & Guarantors of he aforesad loan accoun, to pay the dues in fullbefore the

date of sale,

(Enforcement) Rules, 2002.

the Security Interest (Enforcement) Rules,

The notice is also a mandatory notice of 30 (Thirty) days to the Borrower/Mortgagor/Guarantors! of the above loan account. Under Rules 8 and 9 of
02 and provisions of the Securitisation and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002, Informing them about holding auction/sale on the above referred date and time with the advice to redeem the Secured
Assets if so desired by them, by paying the outstanding dues as mentioned hereinabove along with further interest, cost & expenses, as per the
rules/conditions prescribed under the SARFAESI Act, 2002 and Its varlous amendments. In case of default in payment, the Secured Assets shall at
the discretion of the Authorised Officer/Secured Creditor, be sold through any of the modes as prescribed under Rule 8 (5) of the Security Interest

limited (Auction Tiger). Bid form,

) Mr. Prafulla Bhat (Director and
Personal Guarantor) 4) Mis Ayanna Realtors Pvt Ltd (Corporate
Guarantor and Mortgagor) to repay the amount mentioned in the notice
being USD 3486447.16 (United States Dollar Three Million Four
Hundred Eighty Six Thousand Four Hundred Forty Seven Dollars.
and Sixteen Cents) i.e. INR equivalent to Rs. 33,24,67,601.18
(Rupees Thirty Three Crore Twenty Four Lakhs Sixty Seven
Thousand Six Hundred One and Eighteen Paise Only) including
unapplied nterest up to 25/05/2026 @ 95.36 per USD as on
26.05.2026 with Unappli
less recovery (if any) wnmn 60 days from the date of receipt of the said
notice.
‘The Borrower/ Guarantor having failed to repay the amount, notice is
hereby given to the Borrower / Guarantor and the public in general that
the undersigned has taken Symbolic Possession of the property
desaribed herein below in exarcise of powers conferred on him under

Veer Balidani Veer Balidani
Constable Constable
Balbir Singh Saran Shiveharan Singh

o
1-2-1944 To
2881964

zss 1964

DG and all Ranks of #CRPF pay solemn tribute to Constable Balbir

ingh Saran and Constable Shiveharan Singh of & Bn, who made the
supreme sacrifice while bravely combating insurgents in Nagaland on
28 August 1964, #CRPF salutes the bravehearts and pledges never to
let their sacrifice go in vain.
Veer Balidan

Dirceior General and all Ranks of GROT
remember its valiant trooper Lance Naik
Omkar Singh of 33 Bn, CRPE who made
supreme sacrifice when his vehicle was
attacked by the terrorists on 28 August
1990 in Punjab. CRPF salutes the
braveheart and pledges never to let his sacrifice go in vain

Veer Baldant

Omkar Singh
33 50

25-5-1952 To,
28-81990
in

Lribute to Head Constable Hassan Akbiar
of 93 Bn, who made the supreme sacrifice
afier being injured in s fierce encounter
with  Maoists in Giridih  district,
[sharkhand, on 28 August 2001 #CRPF

Veer Balidant Veer Balidan

Constable Constable
Bodh Raj Kamleshwar Bhagat
2 Bn 2Bn

1-1-1971 To
28-8-2001

alter being gricvously injured while bravely combating insury
during an ambush in Tripura, on 28 August 2001. #CRPF salutes the
bravehearts and pledges never to let their sacrifice go in vain.

Rajasthan Medical Services Corporation Ltd.
D-Block, Swastiya Bhawean, C-Scheme, Jaipur - 302005
Ph. No.. mu—mnn-wl—s. i-edeprar
e No.£ 180 RHSCIEPMA A B S50/ 20250/
Corri gendum / Addendum
Corrigendum / Addendum Bid No.. (NIB-930) Bid fc m WASTE BIN RED, BLACK & |
YELLOW (15 & d. Corrigendum /|

Dated 25/08/2026)

b
)

Enlorcemen() Rules, 2002 on this the 21st day of the August, 2026.

The borrower's attention is invited to provisions of sub-section (8)
of section 13 of the Act, in respect of time available, to redeem the
'secured assets.

‘The Borrower/ Guarantor in particular and

is hereby

details may be visited on Pracurement portal websitel
https://sppp.rajasthan.gov.in or www.dipronline.org or

UBN:MSC2526GL0B00054

cautioned not to deal with
will be subject to the charge of Bank of Baroda for an amount of USD
3486447.16 L.e. INR equivalent to Rs. 33,24,67,601.18 plus interest
thereon and other charges.
Description of the Inmovable Property:

All the plece and parcel of immovable properties / Residential
Bunglow No. 5 area admeasunng 831440 Sq.ft (Buill-up) and
40 Sq.t (Built-up)
along with the Iand Sltuated in scheme known as “Misty Hills"
constructed on Plot No. 62, 63 and 64 out of the sanctioned layout of
Survey No. 18 (Hissa No. 1 to 5), Survey No. 23 (Hissa No. 1 to 5) and
Survey No. 24 (Hissa No 1 to 5) situated at Village- Tungarali, Gold
Valley Road, Taluka- Maval, District- Pune and within the local limits
ofL il.

Rajasthan Medical services Corporation

OFFICE OF THE SUPERINTENDENT
OF POLICE WIRELESS

No.1, M. G. Road, Bengaluru-560001.

Phone: +91-80-22942324, Email: spwireless@ksp.gov.in
Tender No: KSP/2026-27/IND0652 Date: 25.08.2026
Tender Notification (Through e-procurment Portal)
Superintendent of Police Wireless, Bengaluru invited tender for
Supply, installation, testing, commissioning of LAN along with
necessary Hardware, Network components for ERSS-112 & 1930
help lines and Mobile Data Terminals (MDTs) for emergency
response vehicles through e- procurement portal. Estimated Bid

Date :- 27.08.2026 Authorised Officer Date: 21.08.2026 Authorised Officer ! "
Place :- Kolhapur Saraswat Co-op Bank Ltd. Place: Pune. (Bank of Baroda) value: Rs. 92 Lakhs. Pre-bid meeting on 31/08/2026 at 1200 hrs.
The Last date and time for tender submission 08/09/2026, 1700 hrs.
i 5 Date of Further details can be obtained by visiting e-procurement portal
(] =", J:-\\\[JMll Sr.| Name of correspondence Particulars of Amount Yy g e-p! P
HFL LiC HOUSII’IQ ‘,Flnance Ltd. No.|  Address of Borrowers Mortgage Property Demand Demanded https:/feproc karnataka.gov.in. For more information, please
BEALILHAFL - sacc offce: “seevan shree’, 1109, university Road, NOTICE Notice contact the above offi
Shivajl Nagar, Pune - 411016, Maharashtra. B mr. Rahul | Flat No, 1005, 10th Floor, C Wing, | 30-07-2026 | 868.026.14 Sd/- Superintendent of Police,
Under Section 13 (2) of the Securitization & Reconstruction of Financial Assets and Enforcement of Surendra Golden Petals, Survey Nos. 502 to DIPRICP/2443/SSC/2026-27 Wireless, Bengaluru.
Security Interest Act 2002 (SARFAESI Act) read with Rule 3 (1) of the Security Interest (Loan No. 621400002993 518, Hingane Budruk, Karve Nagar,
(Enforcement) Rules, 2002] Pune, Taluka Haveli, District Pune, ) CORRIGENDUM TO FORM G
Whereas the undersigned being the Autharised Officer of LIC HOUSING FINANCE LTD (LICHFL) under Invitation for Expression of Interest for Bansi Pulp and Paper Mills Private Limited
Securitisation & Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 & in | 9)[ Mr. Vijay LaxmanThigale | Flat No. 302, Nisha Residency, 3rd [ 30-07-2026 | 1523,424.91
exercise of powers conferred under Section13 (12) read with Rule 3 of the Security Interest (Enforcement) (Loan No. 620200008114, | Floor, SrNo 8 Hissa No. A, Ambegaon
Rules, 2002 issued Demand Notices, under Section 13 (2) of the said Act, calling upon the concerned 620200001716 Bk, Pune, Maharashtra- 411046
Borrower's/ torepay din Notices; within from the [ 10)[ M ) th | Flat No- 304, 3rd Floor, Buld No. D-2, | 30-07-2026 | 43,47,911.71
date of the respective Notices, as per details given below. For various reasons this notices could not be Mrs. Ahire Ashwini Datta Ovhal Nest, S. No. 77, Hissa No. 2/1,
served on the. cuncemed borrowers/property holders/guarantors. Copies of these Notices are available (Loan No. 23810203501, |22, 2/3, 2/4, 2/5, Atul Nagar, Near
with the the concerned may, i they so desire, 620500005367 Aditya Garden City Project, Off
collect. Mumbai Bangalore Bypass Road,
However, th topay to LIC Housing Warje, Pune, Maharashtra - 411058 RELEVANT PARTICULARS
Finance Ltd; within 60 days from the date of publication of this Notice the amounts indicated herein below 11)| Mr. Bankat Keche Flat No. 3. Sangam Apartment | 30072026 | 93960670 Name of the corporate debor along | Bansi Pulp and Paper Wills Pvale Limied
due on the dates together with future interest at contractual rates, nll the date of payment, under the loan / Mr: 1st Floor, P. N. 19, Sec with PAN/ CIN/ LLP No. U21099PN1996PTCO96746
and other and d persons. As security for the borrowers’ Mr. Deepak B Keche No. 1, Indrayani Nagar, Near Sterling | AABCB2078F
obligations under the sald agreements and documents, the following assets have been mortgaged to LIC (Loan No. 620400012572, | School, Bhosari, Pune, Maharashtra - \ddress of the registered office Sum| ";35235}8:.1‘ ’:‘ r’oss‘a Ka?b% D;?'gsm
Housing Finance Ltd. 620400012821 411039 Semdol R, TAL Wi, Songl, Mot
Date of 12)[ mrs, ijay le [ Flat No. 23, 2nd Floor, B Wing , Om | 30-07-2026 |  10,95.748.36 | W5 ToRCorweoste Nh
Sr.| Name of correspondence Particulars of Amount Mr.Vijay Ankush Kamble [ Apartment, Near Shitole Petrol Pump,
Demand n 4. | Details of place where majority of fixed | Survey No. 655/657, At Post Kasbe Digraj
No.|  Address of Borrowers Mortgage Property Notice (LoanN 7 S. No. 13/4, Old Sangvi, Pune, assots are acatod. Sl Road, TAL Wi Sangl, Mahashia,
Maharashira- 411028 vt g
1)[ Mr. Sachin Dilip Tonde Flat No. 106, First Floor, Sai Capital, | 30-07-2026 |  25,40,895.34 | 13)| Mrs. Anjali Nikhil Kulkarni | Flat No. 303, 3rd Floor, "Bhaktideep" | 30-07-2026 | 29,27,500.91| W% INIL as per e
(Loan No. 620200012086 Survey No. 22, Hissa No. 20, Dhayari, Mr. Nikhil Damodar Kulkarni | Apartments, S. No. 35+38 (old), 46+49 |board of directors
Pune, Maharashtra-411041. (Loan No. 620200006484 (new), Talegaon Dabhade, Near 6. | Quantity and value of main products/ | INR 15.60 Crore (Appx) as. parmswmw Financiall
Mauze College, Taluka Maval, Pune, sorvices sod n the lest nancial year | Sitementsforth FY 2024-2
2)| Mr./Mrs. Smitesh Deshmane | Flat No. 101, First Floor, Vrundavan | 30-07-2026 | 29,03,059.26 District Pune, Maharashtra- 410507 7. Number of employ NLasprtre suspended
Mr./Mrs. Shailendra R |Niwas, SurveyNo. 13/3A+ 38, Sangvi, e o direcors,
Dochmane MrMs, Madhuri | Talaka Havoli. Distriar buge. 14)| Mr. Deshmukh Rahul Flat No. C-1005, 11th Floor, Golden | 30-07-2026 |  19,63,117.62 & |Furher_detals_induding lost_avalable Details including last_avallableFinancil]
Surendra Patals, S. No. 502 To 518, Karve
Smitesh Deshmane Maharashtra-411027. : e
(Loan No. 620500009489 (Loan No. 23810782903 Nagar, Near Kakade Mall, Near Vitthal of
Mandir, Dudhane Nagar, Karve Nagar, Professional Intouh omail o
3)[Mr. Sambhaji Sudam |Flat No. 202, situated on the Second | 30-07-2026 | 5,32,544.03 Hingane BK, Taluka Haveli, District cipbensi@omal.com
Gaikwad Floor of Building B-3, "PS Villa", Pune, Maharashtra-411052 Furter, o stofcrediors daimed s aalale o
(Loan No. 620500000071 ﬁ“;":’;’”f‘;”;”s‘ 57“;:?9“{:’&-;2“:"‘?23 15)|Mr. Pravin Jagannath | PlotNo. 24, Indrayani Heritage, Survey | 30-07-2026 |  28,13,447.54 dotallsi25940
21,2356 . Jadhav, Mr. Avinash Pravin | No. 5/B, 6/B, Mouje Talegaon 0 e Eigbily sitena for Resoluton Applicant
Greens, Village Manjari Budruk, Jadhav, Mrs. Rajani Pravin | Dabhade, Talika Maval, Pune, Bt can e oia ot
Taluka Haveli, District Pune, Jadhay, Maharashira- 410507 X Professional
Maharashtra 412307 (LoanN diro.bansi@qmailom
— 0. | Last date f 16" September 2026
4)|Mr. Ramnath Dnyandev Flal No. 11, Second Floor, "Sai| 30-07-2026 17,45,094.96 [ 46)| Mr. Yadav Sameer Phool- | Flat No. 2, First Floor, D Wing, Orange | 03-07-2026 39,53,823.97 1. Date ofissue of provisional st of 26" September 2026
Kasar singh, Mrs. Yadav Manisha | Habitat Apartments, Survey No. 34, prospecive resoltion appicants
Mrs. Gayatri Ramnath Kasar Devi Sameer Hissa No. 2/5 To 10, Keshav Nagar, 2.| Last date for submission of objections  |1* October 2026
(loan No. 620500008913 saqar.M 5;:5. T:'Irl;kaM:'g;?Il. District (Loan No. 23810203517 Mundhwa, Pune, Maharashtra 411036 " provisional list
une, Maharast 3 i ftive |11 October 2026
i SagarPrakash Gid Mo 105 et Floor A Vi T3007306 T 528 59753] 17| MMrs. Kiran Raghunath [PlotNo. 52,C. 5.No. 17613, 0l 5. | 30-07-2026 241165804 ?Qfmmp? nal Vst of pospective fober
Ir. Sagar Prakash Ghadge lat No. , First Floor, fing. . 145,937 Dhutre / Mr./Mrs. Raghunath | No. 636/B1, Milkat No. 509, Ward No. =
Mrs. Rajashree Sagar|DSKSadaful, Survey No.7, HissaNo. Mahadev Dhutre 9, Vrundavan Colony, Near Sangli ot g e o | 16 Octoer 2026
Ghadge 11212, Varale, Pune, Maharashtra (Loan No. 620900004635 Naka, Beside Sharad College, Sangli plans o prost
(Loan No. 620400004625 411018 Road, Ichalkaranji, Taluka Hat 5] Lost ot 15" November 2025
6)| Mr. Mahesh Ashok Flat No. 901, Ninth Floor, Wing A | 30-07-2026 | 34,59.665.77 Kanangale, District Kolhapur- 416115 . i
Dashwanirao, Mrs. Rashml | Yashada Splendid Park, Gat Nos. 113, IHhe concemed Borrowers shall fal t0 make payment o LIC Housing Fnancs Lid as sforesald thenthe | - — —
lahesh Dashwantrao , Village Dudulgaon, Taluka h he s
(LoanNo.620400014926 | Haveli, District Pune, Maharashtra LI Housing Finance Ltd i e inst ts under Sectlon 13 (4) of the Act registaton taus as MSHE S Hanaasics et e Fshsson
412105 atthe risks of! Number; UDYAM-MH-29-0005168
d B by the SARFAESI Act to transfer the aforesaid . whether by g 5
7)|Mr. Vishanu Tulshiram | FlatNo. 204, Second Floor, AWing, Arc | 30-07-2026 | 6,14,657.31 way of sale, lease or otherwise without the prior written consent of the LIC Housing Flnance Ltd. Any A Pa"ka;ﬁhaﬁzd
Sawant, Mrs. Savita Vishnu | Glory, Old Survey No. 167, Hissa Nos. f the provisi f the Act will render the borrowers responsible for the offence For Mis Bansi Pul al\dP ills Privale Limited
Sawant 21AN, 211BA, 2118, 2/1C, 2/1CH1, enalt Act 1P Registation No. BBIPADDIF-P: zammzom 367
(Loan No. 621400004439 211D, 2/1DA ‘and 21E/. Village P } Conespondence AGdess U 2/20025
Manjari Budruk, Taluka Haveli, District Date : 28.08.2026 LIst: Awroﬂ;fd OfﬁDLe‘:‘ fndhe KS.J‘F a%urgﬁckcr]esbmu;a mw
: ing Finan 3 ndheri Kurla Roai lumbale
Pune, Maharashtra -412307. Place : Pune lousing Finance i oad Ancoen G o ek 400059

Pune



